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The 24™ January 2016
No.11/Adhi. Karya.-01-06/2016-235—In exercise of the powers conferred under
Section 24(1) of Bihar Prohibition & Excise Act, 2016, the State Government of Bihar has
decided that -

(1)  The existing licenses of production of ENA from Grain based distilleries,
IMFL manufactory or Bottling plant and Brewery or their bottling plant shall
not be renewed by the State Government from the financial year 2017-18.
Any claim of compensation shall not be admissible under section-23 of the
Act.

(i1)) The molasses based distilleries may produce cent percent ethanol only for
compounding with petrol.

(iii)) The Grain based distilleries, IMFL manufactory/ Bottling Plant and
Brewery/Bottling Plant shall be permitted to manufacture non alcoholic (zero
percent alcohol) Drinks/ Beverage in their existing premises on their
requisition.

(2) The notification shall come into force from the date of its publication in gazette.
By Order of the Governor of Bihar,
AMIR SUBHANTI,
Principal Secretary to the Government.
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